453

1p,
NEIEEIN
SR |
Jar ¥,
AAEDBR (RNRID),
A, I SR 3R,
s oot |
Uik 86 /30— /2024 fa1h - 04 TR, 2024
faw - LRI S S Sy Ml R s K B | S s B S R RS

429 /2022 R s 9 SRS N9 UGH ST H

A1, JfABRT R faHTeh 16—10—-2023 BT YR IS B FFere H |

oy,

SUIT SWh WIS T JIer W@ 429 /2022 RfEH Uos a1
FIREUS ¥ U9H 3T H AL AR gRT fa-iih 16—10—2023 T TRk fhdy T
e ¥ Sfoetfad & fb —

“Respondent no. 1- State of Uttarakhand and 3-District
Magistrates, Champawat and Nainital are directed to file additional
replies giving requisite details regarding all relevant aspects of
permits issued, dredging activities carried out in execution thereof,
amounts deposited by respondents no. 4 and 6, refunds If any
made, remedial measures taken, action by the State of Uttarakhand
in compliance of the orders passed by the Hon’ble Court of
Uttarakhand, regarding modification of river dredging policy and
revocation of permits issued and SOP issued for carrying out of
dredging by Governmental agencies within three months by e-mail
at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR support PDF and not in the form of Image PDF”
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High Court of Uttarakband, regarding modification of river dredging policy and revocation of permits issued and SOP
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f their order dated 07.01.2022. The

Aforesaid being the position, we cannot permit the respondents fo act in terms 0 _
State departments, namely the Forest Conservation Department, and the Agriculture Department, of which the Soil

Conservation Division is now a part, should have an active role to play in the carrying out of the activity of dredging in
the river in question on its own, without the involvement of a private agency. The activity of mining, i.e. the winning
of the dredged mineral, in any case, cannot be permitted. We, therefore, permit the State to undertake the activity of

dredging entirely on its own, without the involvement of private agencies, and with the involvement of the State
departments aforemention resaid terms. 15. Consequently,
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River bank Protection work proposed/done in Nandhor River

Name of work

S.N | Financial Amount (in lakh) | Dept.
year
01 |2022-23 | Removing debris, | 9.95 Irrigation
boulders and division
river Haldwani.
channelization
02 |2022-23 | Wire Crate 5.00 Irrigation
division
Haldwani.
03 | 2022-23 Wire Crate and | 148.54
river
channelization
04 2022-23 | River 8.00 Irrigation
channelization division
Haldwani.
05 | 2022-23 | Wire crate 5.00 Irrigation
division
Haldwani.
06 |2022-23 | Wire crate (flood | 9.97 Irrigation
protection work) division
Haldwani.
07 2022-23 Wire crate (flood | 9.79 Irrigation
protection work) division
Haldwani.
08 | 2023-24 Wwire crate (flood [ 992.38 Irrigation
protection work) division
Haldwani.
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